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gency case or a medico-legal case will the 
Governmenttreat that patlentfree of cost? 

SHRIB SHANKARANAND We have al 
ready taken decIsion In this regard 

[ Translation] 

DR G L K O\NAUJIA Mr Speaker Sir I 
wOIJld "keto subject tothe hon Mlnlsterthatfor 
the last 37 years I have been observing that the 
poor are not being benefited by the scheme 01 
waiving the fees For many a reason the poor are 
not getting the benefits Acquaintances of the 
workers and paramedical staff get all the ben 
pflts Therefore Iwouldl'ketosuggestthatthese 
benefits would be given on the baSIS of produc 
tlon of Income certificate Though It IS being 
claimed that registration fees are not being 
d'ldrged yet the factual position IS otherwise I 
ontradlctthlscialm In Batra Escorts and other 

Ilospltals charges vary between Rs 1500 to 
Rs 2000 as has been shown In the statement and 
"ven the lees charged by the C9ntral Govern 
ment hospitals IS not more than the fees charged 
bv 0ther private r ospltals ThiS list IS not correct 
I VI ould like to know whether the lee list shown 
s correct and II not the reasons therefor? 

TranslatiOn) 

Bomb Blasts In Bombay 

+-
SHRIMATI BHAVNA 

CHIKHALIA 
SHRI BOLLA BULLI RAMAIAH 

Will the Mlnlsterof HOME AFFAIRS be 
pleased to state 

(a) the numberof persons arrested In con 
neclion with the bomb blasts In Bombay 

(b) the number of cases registered and 
number of persons charge sheeted 

(c) the number of persons released 

(d) the number of alleged accusedyetto be 
arrested 

(e) whetherthe Government have ordered 
an InqUiry bv the Central Bureau of Invesltgallon 
(CBI) Into the InCidents 

(f) If so the details thereof 

(g)lfnot the reasons therefor and 

(h) the time by which the Invesligatlons are 
likely to be completed? 

THE DEPUTY MINISTER IN THE MINIS 
TRY OF HOME AFFAIRS (SHRI RAM LAL 
RAHI)~a) to (h). A statement IS laid on the Table 
oftheHouse 

STATEMENT 

(a) 142 

(b) 23 cases have been registered the 
charge sheets are yet to be hied 

(c) 7 persons have been released on ball 
under Court orders 

(d) 24 

(e )to(g\ A Task Force comprising senior 
officers of cal and Central Intelligence Agen 
cles has been set up to assist the ongoing 
Investigations by Bombay Police The CBI shall 
ta'<e overthe cases after the cases have been 
charge sheeted 

(h) Maharashtra Government have re 
ported that the Investigations are hkely to be 
completed by the third week of August 1993 

SHRIMATI BHAVNA CHIKH L1A Mr 
Speaker Sir Itlsamatterofqraveconcemthat 
explOSives and arms are being smuggled Into 
the country on a large made and IOhitrahon of 
trained extremists from across the border IS 

also taking place to destablhse the country 
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Now-a-daystheparliamenthasbeenconverted 
into a fortress i.e. a very high security area. It is 
very astonishing that though terrorism is in-
creasing in the country yet the Hon. Prime 
Ministerwhile replying the No-Confidence Mo-
tion yesterday did not uttera word aboutincreas-
Ing menace of terrorism. Sir, through you, I 
would like to know from the hon. Minister the 
special steps beingtakento checkterrorism and 
the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH 
PILOT): Mr. Speaker, Sir, I fully agree with the 
submission of the hon. Memberthatforthe last 
2-3 years has feeling has developed In the 
country, maybebecauseofterrorismin Punjab, 
North-Eastern States or kashmir or the 6th 
December inciclent at Ayodhya. Definitely, the 
situation has deteriorated in the country. II is the 
endeavour of the Government to change this 
attitude of the people. In this task we also seek 
the cooperation of the House. However. the 
Government has taken stringent measures as a 
precaution .It is notcorrectthatthe Parliament 
IS afraid of anyone butlhe security responsibility 
of the panlament rests with the Government. 
That's why these steps have been taken as a 
precautionary measure. There is nothing to get 
pamcey. It is not correct that the Situation has 
deteriorated to such an extent and that's why 
there is large scale deployment of Police around 
theparltament orstriefcheking is being done. All 
these measures have been taken justto prevent 
any untoward incident. Because it IS the respon-
sibility of the Govemmentto prevent recurrence 
of untoward incidents. Therefore, the Govern-
ment has taken appropnate measures. 

I would like to assure the House In this 
connection that necessary measures have al-
ready been taken by the Government. I have 
written to all the Chief Ministers and the Gover-
nor of the States under the President's rule to 
revitahsethe whole system, make It account-
able and for the monitoring of whole situation. 
During the last 2-3 rnonths steps have already 
been taken ands the good results thereof are 

visible now. The Chief Ministers get hourly 
reports from all the districts. Even from the side 
of the Centre necessary coordination work is 
being done. The Chief Ministers have been 
asked to iniorrn the Centre aboutthe programme 
and needs of deployment of the paramilitary 
Forces, which will be made available immedi-
ately. For improving the situation all assistance 
will be provided by the Centre. 

Stringent steps are also being taken against 
the persons out to create panic so as to ensure 
peace in the country. 

SHRIMATI BHAVNA CHIKHLlA: Mr. 
Speaker, Sir, further I would like to submit that 
Gujarat has now become "Gateway of Terror-
ism". The Government mus.t be aware of the 
explosive RDX used in Bombay bomb-blasts. 
According to the announcement made by the 
DSP of Jamnagar City at a Press Conference. 
explosive RDX was transported to Bombay via 
Jamnagar. I would like to know whether the 
Government is aware of the terronst activities 
going on and if so, what steps have been taken 
by the Govemment. 

MR. SPEAKER : Question IS about 
Bombay. 

( InterT1JptlOns) 

MR. SPEAKER: You can ask Questi0l'! 
about Jamnnagar. But. In fact th.s question .s 
about Bombay. 

SHRIMATI BHAVNA CHIKHLlA" Mr 
Speaker, S.r, I would like to know whether blasts 
arrived via jamnagar? I would like to know the 
number of persons arrested In thiS connection 
and the number still at large? As perthe state-
ment of the holl.. Mimster 24 persons are yet to 
be arrested and recently five men of Dawood 
were arrested in Deihl. I would like to know 
whetherlnvestsgatlon has been done by the CBI 
and if so, the details thereof? 

SHRI RAJESH PILOT: Mr. Speaker, S.r.t 
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15 a factthatthe explosives landed on GUJarat 
and the Govemmenthad receIVed Information In 
this regard The House must be remembenng 
that same mght I had a meetmg with the Chief 
MInister In the coastal belt m GUJarat In Kutch 
around Jamnagar BSF has been tightened up 
and Coast Gaurd has been strengthened with 
more boats As a result of these measures 
Situation has.lmproved there 

[ TranslatIon] 

Some person have been apprehended and 
action has been taken against them Action has 
also been taken against those custom officers 
who were also found Involved In the of loading of 
RDX Thus theGovernmentlslutlyconsclous 
about It and taking appropnate measures 

SHRIMATI BHAVNA CHIKHLlA Mr 
Speaker Sir Part B of my question has not 
Deen replied to 

MR SPEAKER It IS not necessary that 
whatever you ask that must be rephedto Please 
Sit down 

( InterruptIons) 

[English] 

SHRIBOLLABULLIRAMAIAH TheChlef 
MIOIster of Maharashtra In hiS statementto the 
PI ess Reporters on 26th may 1993 had men 
1I0nedthattheforces responsible for the Bombay 
blast continue to operate even todaylromforelgn 
bases He had also stated that conclUSive eVI 
dence had been gathered against the accused 
exposing their Involvement In the conspiracy 
behind the Bombay blasts 

I would like to know from the Minister how 
many foreigners have been arrested how many 
are In foreign countnes and out of them how 
many are stili absconding and also thecountnes 
to which they belong I would also hke to know 
whether this Incident has affected the numberof 
foreign vIsitors to Bombay II so what precau 

tlon has been taken by the Government 

SHRI RAJESH PILOT Mr Speaker Sir 
I have a1ready laid a Statement on the Table of 
the House wherein I have mentioned the number 
of people who have been arrested But In nut 
shell let me sharethe Information of the Bombay 
Blasts InqUiry whICh IS stili gOing on the InCident 
happened on 12thmarch 1993 Anlnqulryw<1'-
made by the State Govemment They have filed 
cases against 170 people and out of that 142 
have been arrested A good progress has been 
a made In thiS direction The State Chief Minister 
asked CBI had taken over It Immediately there 
would have been delay In filling the charges So 
we have made a small task force under Shn 
M M Singh the Addrtlonal DG and I am hopeful 
thatwrthln twoweeksorsothe State Govemments 
work will be over A charge sheet Will be filled 
and CBI Will take over the case I n continuation 
of that activity only day before yesterday we 
caught5people We have got vel\ sold proofs 
of the Involvement of Dawood Ibrahim In the 
planning of all these cases I am very confident 
that we Will expose all the hands and heads 
Involved In thiS case As the hon Pnme Minister 
said hand IS somewhere and head IS some 
where else We Will hn" all these things and we 
Will expose all these planners who are out to 
disturb the Internal peace of our country 

SHRIVIJAYNAVALPATIL Mr Speaker 
Sir the hon Minster has sald that some olthe 
custom officers who are named nave been 
pUnished According to my Informdtlon only on 
officer has been pUlllshed and otherb are Just 
transferred to other place onl\ ThE' abetment of 
custom officers In thiS cnme IS rluch more and 
that IS why senous action needs to be taken 
against all those who are found guilty I would like 
to know from the Minister what IS he gOing to do 
about them? 

SHRI RAJESH PILOT Sir I can'1et non 
Member know the exact number of officers 
pUlllshed and on what charge they were pun 
Ished Action has been taken aqalnst a number 
of officers I agree With the hon Member that 
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such instances are there in the field of custom 
and that is why-I would like to share the informa-
tion with the House- we have set up a very high 
level group under Home Secretary, who will be 
assisted by Director IG. Director CBI, RAW 
Chief and Commissioner or Secretary Custom 
to find outthe underworld connections. Irrespec-
tive olthe country to which he may belong, within 
two months we should know the source from 
where the money IS being flown in our country in 
orderto disturb our internal peace. Governrnent 
has taken it very seriously; whether it be the 
custom officerorsome organised group. we will 
expose them to the nation. 

[ Translation] 

SHRIRAMVILASPASWAN:Mr.Speaker. 
Sir Just now the han. Minister has stated that 
action IS being taken agc"rst those who are 
spreading panic. In my opinion Shiv Sena and 
Its Chief are mainly responsible for spreading 
panic suer the recent incidents in Bombay. The 
Incident of 6th December not taken place, the 
Incidents of bomb blasts In Bombay and Calcut1a 
would not have occurred. The Govemment can 
file cases against Abdullah Bukhari and arrest 
Sunjay Dut! but cannot dare even to speak 
againstthe Chief of Shiv Sena. The hon. Minister 
IS Incharge of Internal security and can take 
action against anyone who is found involved in 
nots directly or indirectly. What action has been 
taken orproposed to be taken against the Shiv 
SenaChief? 

[English] 

SHRI RAJESH PILOT: Mr. Speaker, Sir. 
let me assure Shri paswan that the Government 
has Initiated step and action against any indi-
Vidual who has said so. We shall not spare 
anyone, whosoever he maybe. 

SHRI RAM VILAS PASWAN: I have asked 
a different question aboutthe Shiv Sena Ch~. 
( Interruptions) 

'SHRI RAJESH PtLOT: It is too early to 

disclose what action we aretaking. 

SHRI MOHAMMAD YUNUS SALEEM: 
What do you mean by .. It is too early to dis-
close"? 

SHRI RAJESH PILOT. The Investigation 
isgoingon. 

SHRI MOHAMMAD YUNUS SALEEM: 
No. You are afraid of him. You cannot do any-
thing. It is too last. (InterruptIOns) 

SHRI RAJESH PILOT: Mr. Speaker, Sir, 
there were some statements by some individu-
als which were anti-national. The State Govem-
ment of Maharashtra and the Government of 
Union Territory of Delhi have initiated action. So. 
it is In progress. (InterruptIOns) 

SHRI SHARAD DIGHE: Mr. Speaker. Sir. 
from the answer given to part (e) of the question, 
it appears that even though four months have 
passed ,as l'tJany as 24 accused are still at large. 

I would like to know from the han. Minister 
. out of those 24 accused. how many are hiding 
outside the country and what steps the Govern-
ment is proposing to take to arrest them. 

SHRI RAJESH PILOT: As you are aware. 
it has appeared many times in the press. that 
Mamon brothers are in Pakistan. We have been 
writing to Pakistan. We have been contacting 
them. 

Recently, the hon. High Commissioner of 
Pakistan called on me. I told him very frankly 
that on 17th, they were flown to Karachi from 
Dubai. I have also given the flight number. The 
High Commissioner of Pakistan was asking me 
some vague questions VIZ. Can you give us his 
photograph: can you give us some more proof? 
I told him, for Dawood ibrahim and Mamon 
brothers, you need not have any proof; they are 
very well know all overthe world. But we are not 
getting necessary co-operation from Pakistan 
We are after them. There are some people who 
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are still in Pakistan. We have informed the But, please bear with us. In the next two to 
Pakistani Govemment and we are very three weeks, this will be totally take over by 
hopeful to maintain batter relations with the C.B.1. 
neighbouring countries. We are hopeful 
that Pakistan will co-operate and we be able [Translation] 
to bring them back. 

Sir, the hon. Member wanted to know 
what action we had taken against Bal 
Thackeray. For his information, I would like 
to mention thalthe State Government had 
filed cases against him and they are in 
progress. 

[Translation] 

SHRI VINAY KATIYAR : Mr. Speaker, 
Sir the Incident that took place ..... (Interrup-
tions) 

[English] 

MR. SPEAKER: I have not allowed 
him It is not going on record. Please sit 
down. I have allowed Mr. Naik. The Minister 
IS not gOing to reply. 

[TranslatIOn] 

SHRI RAM NAIK: 23 cases were reg-
Istered four months back but not even a 
single charge sheet has been filed. The hon. 
MInister has stated In the reply that the CBI 
would take overthe Inquiry only afterfiling of 
all the chargesheets The hon. Minister 
must be remembering that he had made a 
public demand to entrust the investigation to 
CBI. Has he changed his point of view? Why 
there has been delay In filing the 
chargesheets? 

SHRI RAJESH PILOT . As I have al-
ready stated it would be in the interest of the 
case and the enqUiry that the State Police 
handles It for as per the rules and regula-
lions of CBI, the Government would not be 
In a position to file chargesheet. The 
Government does not want to make any 
rJelay In II. If the CBI takes over the matter 
all the proofs and statements given to the 
State Government would stand cancelled. 
Therefore. the Government conSidered It 
better to give two three weeks time to the 
State Government to accomplish the task. 

[English] 

I think, It has been delayed. I accept II. 
"Not recorded. 

Maiming of Children 

• 64. SHRI ANAND AHIRWAR : Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) WilE ther the Government are aware 
that some anti-social elements in Delhi maim 
innocent children after kidnapPing them and 
then force them into begging: 

(b) whether any Investigation has been 
conducted In this regard: 

(c) if so, the outcome thereof ;and 

(d) the measures being taken to rem-
edy the situation? 

THE DEPUTY MINISTER IN THE MIN-
ISTER OF HOME AFFAIRS ((SHRI RAM 
LAL RAHI) : (a) According to the Delhi Police 
, one case of a kidnapped boy being inflicted 
with Injuries for the purpose of begging has 
been reported during this year. No such 
case came to the notice of the Police during 
the penod 1990-92. 

(b) and (c). A case under section 363-
A IPC has been registered at PS Connaught 
Place, New Delhi. on 16th June 93. No 
arrest has been made so far. 

(d) The Deihl Police has been advised 
to exercise greater Vigilance in this regard. 

SHRI ANAND AHIRWAR. Mr 
Speaker, Sir, my question was about 
the Innocent children, who are 
the future of the country. Thesechlldren 
are Inflicted with physical and mental inlurles 
and forced to begging. Anti-social eleme"'. 
kidnap them and maim them Nothing! ,.,:, 
been said whether the Government IS aware 
of all thiS happenings. Therefore, I would 
like have a categoncal reply from the Hon 
Minister in this regard. 

SHRI RAM LAL RAHI : Mr Speaker. 
Sir, four pOints have been raised in the 
question and all of them have been replied 
top at length. I thmk there IS nothing tCl 




